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(b) if so, the details thereof; 

(e) whether it is a fact that the 
Goa Chamber of Commerce has pro-
tested against the Order; and 

(d) if so. whether the Order is 
likely to be repealed? 

The Deputy Minister in the Minis-
try of External Ateairs (Shri Dinesh 
Singh): (a) and (b). The Adminis-
tration of Goa h,is issued the Goa, 
Daman and Diu (Price Control) 
Order 1963 whereby profit margins 
have been fixed in respect of sale of 
certain imported and indigenous arti-
cles. 

(e) and (d). The Goa Chamb€'l' of 
Commerce had ni,('d som€' objections 
against an Order which was proposed 
to be issued earlier in this behalf. In 
view of these and other objections, 
the Goa Administration withh<'ld the 
issue of that Order. The observa-
tions made by the Chamber were 
taken into account and a revised 
Order was isued on the 6th of March, 
1963. 

Withdrawal of n.s. Transport Planes 

rDr. L. M. Slngh'vi: 
Shri P. C. Borooah: 

1 Shri D. C. Sharma: 
-449. { Shri Basumatarl: 

1 Shrl Berwa Kotah: 
l Shri R. S. Pandey: 

Will the Minister of Defence be 
pleased to statE': 

(a) whether it is a fact that there 
i~ a move for withdrawal of the 
United States Squadron of Transport 
Planes lent to India; 

(b) if so, when the withdrawal is 
to be effected; and 

(c) what alternative arrangements 
if any, have been made? 

The MInister of Defence (8hr1 Y. B. 
'Chavan): (a) to (c). The TrallBPort 
a.ircraft from U.S.A. were sent in the 
last week of November 1962 to IUlSI.st 
IWI in transporting e_tial def_ 

supplies to forward aJ'~as. No date 
for their withdrawal has been fixed 
as yet. 

Jute Wage Board 

r Shri S. M. Banerjee: 
*450. i Shri Dinen Bhatacharyya: 

l Shri Mohammad Elias: 

Will the Minister of I.abour and 
Employment be pleased to state: 

(a) whether the report of the Jute 
Wage' Board has been submitted to 
Government; and 

(b) if not, the re:tsons for the delay 
and the steps talten by Government? 

The Deputy Minister in the Minis-
try of I.abour and Employment (Shri 
R. K. Mahlviya): (a) No. 

(b) The Board has completed 
public hearings and is now holding 
meetings to finali", its con(,lusions. 

Persons Registered in Madras 

806. Shrl Malalehnml: Will the 
Minister of Labour and Emplo)'Jllell& 
be pleased to state the number of 
persons (both skilled and unskilled) 
registered with various Employment 
Exchanges in Madras as on 31st Janu-
ary, 1963? 

The Deputy Minister In the Mbds-
try of Labour and EmplOyment (Shri 
R. K. Malaviya): 1,64,046. 

Nlssan Jeeps 

801. ShrI P. C. Deo Bhanj: Will the 
Minister of Deteuce be pleased to 
state: 

(a) the cost of production of • 
NISSAN Jeep; 

(b) whether these Jeeps wJII be 
available for the public; and 

(e) if so, when? 

'!tie MInister of Defence ProduetJoa 
ID tbe Ministry 01 Defence (Slui 
~): (a.) The COIIt of pro-
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duction of a Ni&w.n Jeep i~ 
Rs. 11.820.00. 

(b) and (e). Not yet.; all Nissan 
Jeeps manufactured in Ordnance Fac-
tories are at present being supplied to 
meet Drfenc;p rcquirclnents. 

Registration ill Eml,loyment )<:xcl\aDg'elI 
in Andhra Pradesh 

1l0R. Shri E. Madhusudan Rao: Will 
the Minister of Labour aDd Employ-
ment be pleased to state thc number 
ot persons (both skilled and unskill-
ed) registered in various employment 
p.xchange~ in Andhr8 Pradesh till the 
end ot Dpcember, 1962? 

The Deputy MiDister in the Minis-
try of Labour and Employment (Shrl 
.. K. Malavlya): 1.18,278. 

TranspOrt Need.~ 

810. Dr. L. M. SiDghvi Will tho 
Minister of Planning be ploaSPd to 
5tate: 

(a) the estimated transport needs 
of the country in a fifteen year pers· 
pective from now; and 

(b) in what manner and to what. 
extent it is proposed to meet these 
needs over the ensuing period of fif-
teen years? 

The Deputy Minist.!"r in the Minis-
try of Labour and Employment and 
for Planning. (Shri C. R. Pattabbd 
Raman»: (a) and (b). Work on the 
Plan for the period upto 1975-76 is 
in its preliminary stages. However, 
for 1970-71, the Third Plan has given 
a tentative target of 380 to 420 mil-
lion tons for railway freight traffic. 
How the transport m'eds in the future 
should be met is II subject. for conti-
nuous sturly. 

Nation:ll Development C'''lIlcil 

81t. SIu; JI::rish Chandra Mathur: 
Will th.' Minister of PlannlD« bC' 
pleased to statE': 

(a) the locus Irl'llndi of the National 
J)c>velopment Council and its position 
liP a vis Parliament; and 

(b) whether a statement· of its 
functiom and responsibilities will be 
l:tirl on the Table? 

The ))elluty Mlni~1;er in the Minis-
try of l.abOur and Employment and 
rOr Pi:mning (Shri C. R. Pattabhi 
Raman): (a) ThE' National Devp1Op-
ment Council was sct up by a Govern-
ment of India Resolution iii August 
1952 and not t1ndt'r any statute. It 
i~ all advisory and reviewing body. 

(b) A copy of the Government 
Resolution dated t.he 6th August 1952, 
in which the functions of the National 
Development Council havE' been stat-
ed is laid on the Table of the House. 
I.Placed in I"ibrary. See No. LT·978/ 
6.1). 

Lucknow Military Hospitals 

812. J I'Ihrimati Savit~i N!gam: 
I.. Sh.rt M. I •. DwivedJ: 

Will the Minister of Defence be 
p1eased to :;tate whether Government 
are aware that there has been a 
general complaint regarding the irre-
gular supplies of medicines in 
Lucknow Military Hospitals? 

The Minister of Defence (Shri Y. B. 
Chavan): There is only one Military 
Hospital in Lucknow. The supplies 
of meakines to this hospital have 

. been sali·;r~ctory. No complaints 
ahout the issu(' nf medicines have 
bpen received from any entitled per-
sonnel dependent upon this hospital. 

WI',uare of F.x-Indian Army Gurkhas 

Rt3. Shri Surendra Pal Sin~h: Will 
the' Ministpr of nefenre hI' plca~cd to 
state: 

(a) whrthe',- th,,;'(' i,; ;;ome joint 
Indo-Nepalese Bon",\ no' a Cr.:mmitt .. e 
t.o look after the weJf:Jrc of ('x-Indian 
/\.rmv Gurkhils who have ~~ttlp.d in 
Nep~1 after rctin·ment:; :tne! 

(b) if so, what is lh" correct 
nomenclature of this orgapiza1:ion and 
what are its main functions? 

The Minister of Defence (Shri Y. B. 
ChanD): (a) Yes, Sir. 




